
F.No. 01[03)/Rostcr/CDS'|A] /2 0 2.1

Customs, Excise and Service Tax Appellate Tribunal
West Blocl< No, 2, R.l(. Puram, New Delhi-110066

Dated:06.09.2021

ORDER NO. 116 of2021

Hon'ble President is pleased to partially modify the roster order no, 80 of

2027 f or CESTAT, New Delhi from 06.09.202\ to 70.09,2Q21 as follows:

PERIOI) CORAI\I WORI(S ASSIGNED

lrronr 06.09.2421
ro 10.09.2021

Ms. Sulekha Beevi C. S,, Hon'ble Member
(ludicial) and Mr. P, V. Subba Rao, Hon'bie
Member ('l'ech nicall

Customs, Excrse and
Service Tax D ivisio n

B ench M atters

N()l(

1. From 06.09.2021to 10.09.2021, the Division Bench cases will be taken up after the Anti-Dumping
matlcrs are ovef.

2. InthcevenlofnonsittingoiaBench,theadjourneddarcsofljsredrratterswill beavailable
on thc !vebsitc www.cesta t new. Rov. in in the link "Daily orders"/"court proceedings".

By Order
1..-

(M ukesh G uptal
Deputy Registrar

Copy to:-
SPS to Hon'ble President/Hon'ble Members/P.A. to Registra r/ Deputy Registrar/Bar
Associatlon/0/o Chief Commissioner (AR)/Notice Board/Website/Gua rd File/0ffice Copy.

Deputy Registrar
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